Rojesh Kumar Singh

F ot

DLLINLTUDICEAE AC ADEDM Y

[H1Edy tH gh Court ol [helhi)

. . Yo s ‘f Seahe T Dwansa, Naw Dol 107
Ehireckon [ACcidemics) Vowa | i NS T8, ST T ST
Chanrporson (Clhicrbimg) hY =2 et i1 250608 gk
rb'«'ﬁuﬁlnlimn Az acemy Fmab dipemezon

Nu DA Trg JO-23 AST& AN Llee, 1822 2024/G 30

4" October. 2024

To,

V}./ The Ld. Principal District & Sessions Judge (11Qs). Central, THC
2 The Ld. Principa! Distnet & Sessions Judge, New Dellu. PHC
3. The Ld. Principal Distnct & Sessions Judee. South-West, Dwarka
4. The Ld. Principal Dhstrict & Sessions Judge, West, THC
5. The Ld. Principal Distrwt & Sessions Judge, East. KKD
6. The Ld. Principal Distoot & Sessions Judge. South, Saket
7. The Li. Prncipal District & Sessions Judge. Shahdara, KKD
> The Ld. Principal Distoict & Sessions Judge, North-West, Robini
Y. The Ld. Principal District & Scssions Judge, South-East, Saket
10 lhe Ld. Prinvipal Distriet & Sessions Judge. North-East, KKD
L The L Poneipal District & Sesswons Judge. North, Rohini

Suh.: Care Competence Conference for Knowledge, Skill amd

Developmient for ASJs & ASJTs (Electricity) on 26™ Qctober, 2024,

Perspective

“v o Respected Madam,

As per the Judicial Fducation & Traning Progrmmmes Calendar 2024, the Delhi

udicial Acalemy s conducting a *Core Competence Conference for Knowledpe, Skill

= cand Perspective Development® for ASJs & ASJs {Electricity) on 26™ October, 2024 at
Delhi Judictal Academy.

The nomunation tist o Lad cin! Oteers o the aluresind programme s enclosed as
Anpevure 'A% The seheditle of the programme shall be communicated in Jue course

1t is requested that nonunated Judieiad Officers posted i your district may kindly
be communicated abou their nominition in the aforesad programme through your good
oftice

En wase an Offices requires exemption from attending the programme, he/she may
move their application in advance through the concernad Ld. Principal District &
Sexsions Judge. If the exemption is required on urgent basis, an intimation to that efTect
may be sent to the Academy through e-mail. followed by o tormal applicauon duly
torwarded by the concemmed Ld. Principal Distnict & Sessions Judge, In ense the
nominated officer is trunsferred, the successor Judge shall stand nominated for the

- programme sutomatically.

The avminated Judicial Otlicers may kindly be advised not to list any judicial
work en 26" Oetober, 2024 so Lt hugants and Lovvers are not inconvenieneed. In case
some Judicial work has already been listed, 1t may be preponed or adjourned accordingly,
1o the extent possible,

With repards,
Yours fanthiully,

- Vo
(Rajesh Kumar Singh)
OFFICE'OF{HE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)

TIS HAZARI COURT: DELHI
iR
37 130 - 37 ard

| = J10TP/Gaz. /2024 Dated, Delhi the i 74
Copy of letter no. DJA/Trg/JO-23/ASI& AS] (Elec./1822/2024/5340 dated 04" October, 2034,

received from the Delhi Judicial Academy, Dwarka, New Delhi, forwarded for information and necessary
action to :

1. The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list attached with the
letter as Annexure ‘A’

2. The to Ld. Principal District & Sessions Judge (HQs), Delhi.

3. Tpe€ Branch In-charge, e-sewa kendra, Tis Hazari Court, Delhi.

4. he Branch In-charge, Pool Car Section, Tis Hazri Courls, Delhi.

The Website Committee, English/Hindi, Tis Hazari Court, Delhi.

6. The LAYERS for uploading the same.

% i B
{Mukesh {arGupta)
Officer In-charge Ju@icial Branch, Central

for Principal District Sessmns Judge(HQs)
Tis Hazari |Court, Delhi.




Nomination List for

Annexure "\

Core Competence Conference for Knowledge, Skill & Perspective Development

for

ASJs & ASJs (Fleetricity)

([Full Strength)
on
26" October, 2024
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